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SHRI SWARAN SINOH : the reply 
to the first question is “yes”. To the 
second question also the answer is “yes” 
Pr, Klinger said that he was too ferny an<|

that he cannot go to see the refugee caitips. 
Regarding his third question, rather sugges-
tion that in view of the continued policy of 
the United States Government regarding 
supply of arms to Pakistan whether I can 
now declare that I will not accept any aid 
for refugees, I am sorry, I cannot make such 
a declaration at the present moment.
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SHRI SWARAN SINGH : Yes, this was 
given on the 27th June 1971.
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MR. SPEAKtR : If the rules permit it, 
I have no objection to allowing it.

12.37 hrs.

PAPERS LAID ON THE TABLE

R e v i e w  a n d  R e p o r t  o f  H i n d u s t a n  L a t e x  
L t d . a n d  P r e v e n t i o n  o f  F o o d  

A d u l t e r a t i o n  (A m d .)  R u l e s

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA) : 1 beg to lay on the TabJe—

(1) (i) Review by the Government cm 
the working of the Hindustan 
Latex Limited, New Delhi, tor the 
year 1969*70.
(H) Annual Report of the Hindus* 
Latex Limited, New Delhi, for the 
year 1969-70 along with the 
audited Accounts and the comments 
of the Comptroller and Auditor 
General thereon. {Placed in Library, 
&e N*>. L T~6W l.j
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(2) A copy of the Prevention of Food 
Adulteration (Amendment) Rules, 
1971 (Hindi and English versions) 
published in Notification Mo.
G.S.R. 938 in Gazette of India 
dated the 12th June, 1971, under 
sub-sectton (2) of aection 23 of the 
Prevention of Food Adulteration 
Act, 1954. [Placed in Library, See 
No. LT—639/71].

R e p o r t s  u n d e r  B a n k i n g  C o m p a n i e s  
(A c q u i s i t i o n  a n d  T r a n s f e r  o f  

U n d e r t a k i n g s  Ac t )

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI K. R. 
GANESH): I beg to lay on the Table a 
copy of the following documents (Hindi and 
English versions) under-subsection (8) of 
section 10 of the Banking Companies 
(Acquisition and Transfer of Undertakings) 
Act, 1970 :—

(i) Report on the working and activi-
ties of the Central Bank of India 
for the period 19th July to 31st 
December, 1969 along with the 
Accounts and the Auditor's Report 
thereon.

(ii) Report on the working and activi-
ties of the Bank of India for the 
period 19th July, 1969 to 31st 
December, 1969 along with the 
Accounts and the Auditor’s Report 
thereon.

(iii) Report on the working and activi-
ties of the Punjab National Bank 
for the period 19th July, 1969 to 
31st December, 1969 along with the 
Accounts and the Auditor's Report 
thereon.

(iv) Report on the working and activi-
ties of the Bank of Baroda for the 
period 19th July, 1969 to 31st 
December, 1969 along with the 
Accounts and the Auditor’s Report 
thereon.

(v) Report on the working and activi-
ties of the United Commercial 
BanK fo> the period 19th July, 1969 
to 31st December, 1969 along with 
the Accounts and toe Auditor's 
Report thereon.

(vi) Rqwprt on the working aad activi-
ties of the Caaara Bank for the 
period 19th July, 1969 to 31st

December, 1969 along with the
Accounts and the Auditor's Report 
thereon.

(vii) Report on the working and activi-
ties of the United Bank of India for 
the period 19th July, 1969 to 31st 
December, 196* along with the
Accounts and the Auditor's Report 
thereon.

(viii) Report on the working and activi-
ties of the Dena Bank for the 
period 19th July, 1969 to 31st 
December, 1969 along with the
Accounts and the Auditor's Report
thereon.

(ix) Report on the working and activi-
ties of the Syndicate Bank for the 
period 19th July, 1969 to 31st 
December, 1969 along with the
Accounts and the Auditor’s Report 
thereon.

(x) Report on the working and activi-
ties of the Union Bank of India 
for the period 19th July, 1969 to 
31st December, 1969 along with the 
Accounts and the Auditor's Report 
thereon.

(xi) Report on the working and activi-
ties of the Allahabad Bank for the 
period 19th July, 1969 to 31st 
December, 1969 along with the 
Accounts and the Auditor's Report 
thereon.

(xii) Report on the working and activi-
ties of the Indian Bank for the 
period 19th July, 1969 to 31st 
December, 1969 along with the 
Accounts and the Auditor’s Report 
thereon.

(xiii) Report on the working and activi-
ties of the Bank of Maharashtra 
for the period 19th July, 1969 to 
31st December, 1969 along with the 
Accounts and the Auditor’s Report 
thereon.

(xiv) Report on the working and activi-
ties of the Indian Qswtsea* Bank 
for the period 19th July, 1%9 to 
31st December, *969 along with the 
Accounts and the Auditor's Repoet 
thereon [Placed in Library. S+e 
No. LT—<40/71, J


